
195 Written Answers JYAISTHA 6, 1893 (SAKA) Written Answers 194

Arrears of Employees Provident Fund 
contributions with Employers

601. SHRI R. P. VADAV : Will the 
Minister or LABOUR AND REHABILI
TATION (SHRAM AUR PUNARVAS 
MANTRI) be pleased to state :

(a) the steps being taken by Government 
to reduce the mounting arrears of Employees 
Provident Fund contributions not bemg paid 
by the defaulting employers ; and

(b) the number of cases pending under 
the E. P. F. Act in Bihar at present and in 
other States and the reasons why they are 
not being disposed of quickly ?

TIIE MINISTER OF LABOUR AND 
REHABILITATION (SHRAM AUR PUN
ARVAS MANTRI) (SHRI R. K. KHADIL- 
KAR) : The administration of the Fmp- 
loyees’ Provident Fund is the concern of the 
Central Boaid of Trustees, appointed under 
the Employees’ Provident Funds and Family 
Pension Fund Act, 1952 and not the direct 
concerd of the Central Government. The 
Provident Fund authorities have reported as 
under :

(a) The following steps are taken aganist 
the defaulting un-cxempted establishments 
which default in the payment of provident 
fund dues

(i) Prosecution is launched under section 
14 of the Employees’ Provident 
Funds and Family Pension Fund 
Act, 1952.

(ii) Revenue recovery proceedings are 
initiated under section 8 of the 
Employees’ Provident Funds and 
Family Pension Fund Act, 1952.

(iii) In suitable cases, complaints are 
filed with the Police/Courts under 
section 406/409 of the Indian Penal 
Code.

(hr) Penal damages are levied under 
section 14 B of the Employees’ 
Provident Funds and Family Pen
sion Fund Act, 1952.

(v) The default is brought to the notice 
of the Employers* and the Workers’ 
Organisations including the Trade 
Unions.

(vi) In some cases, the establishments 
are afforded a chance to pay the 
dues in suitable instalments subject 
to production of adequate guarantee, 
surety etc.

(vii) In the case of Textile Mills which 
have gone into liquidation, recons
truction schemes drawn up by them 
(to which the State Governments 
usually arc paity) ate examined on 
merits.

(b) As on 31-12-1970, there were 429 
recovery cares and 2210 prosecution cases 
pending in Bihar State, as against 14,841 
recovery cases and 21,262 prosecution cases 
pending in other States. Prosecution cases 
are pending as adjournments are frequently 
sought by the employers and generally allowed 
by the Magistrates.

Establishment of Grape Research 
Station at Hyderabad

602. SHRI GANGA REDDY : Will 
the Minister of AGRICULTURE (KRISHI 
MANTRI) be pleased to state :

(a) whether grapes have become cheaper 
than brinjals and tamatoes in Hyderabad ;

(b) whether Hyderabad [produces more 
than rupees 10 crores worth of grapes every 
year and there is a great difficulty of market
ing the grapes ;

(c) whether Government propose to 
arrange for export of grapes ; and

(d) whether Government propose to 
establish a grape reseaich station at Hydera
bad on the lines of Bangalore and Delhi to 
soke the problems of grape growers ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (KRISHI 
MANTRALAYA MEN RAJYA MANTRI) 
(SHRI ANNAS AH EB P. SHINDE) : (a). 
No, Sir.
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(b) The value of grapes produced in the 
vicinity or Hyderabad is estimated at about 
Rs. 5 crores.

The main difficulty in marketing of grapes 
produced in Hyderabad is declining prices, 
which is due to rapid increase in areas under 
grapes in Hyderabad as well as in areas* 
surrounding the main markets to which Hy
derabad grapes me despatched for sale.

(c) Yes The State Trading Corporation 
is sending tual consignments of grapes to 
diffeient countiics to explore the export 
market. There is also a cash incentive lor 
export of fresh fruits and vegetables which 
includes grapes as an item.

(d) No, Sir.

Setting up of Steel Plants in Southern States

604. SHR1 M RAJANGAM • Wili the 
Minister of STFEI AND MINI'S (TSPAT 
AUR KllAN MANTRT) be pleased to 
state :

(a) whether Government have taken any 
further steps in developing the steel plants to 
be located m the Southern States ; and

(b) if so, the details of the same and 
when they are likely to be put into commis
sion ?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINLS(1SPAT 
AUR KHAN MANTRALAYA MEN RAJYA 
MANTRI) (SHR1 SHAH NAWA2J KHAN),
(a) and (b). Consequent to Government 
decision to set up three new steel plants in 
the Southern States (viz. Mysore, Tamil Nadu 
and Andhra Pradesh), a number of Commit
tees for selection of sites and linking sources 
of raw meterials to the steel plants were ap
pointed. On the recommendations of the Site 
Selection Committee, sites for the three new 
steel plants have been selected. The Salem 
Plant will be located in the Northern flank of 
Kanjamalai hill, 14 km west of Salem town ; 
the Hospet plant at Tonagalu, midway bet
ween Bellary-Hospet railway line ; and the 
Visakhapatnam plant at Balacheruvu about 
25 km south of Visakhapatnam along the 
coast. On the joint recommendations of the 
Consultants and the Hindustan Steelworks

Construction Ltd. (a Public Sector Under
taking), the project areas have been earmar- 
cated. Land acquisition proceedings have 
commcnced. The Committees on coal and 
on raw mateuals other than iron ore and 
coal have also submitted their reports. The 
Committee on Iron Ore will be submitting 
its report shortly but the linkage of Visa
khapatnam plant to Bailadilia ore and that 
of llospet plant to Bellary-Hospet ore depo
sits has been decided. The Consultants for 
the preparation of the Techno-economic 
Feasibility Reports for all the three plants 
were appointed in February 1971 The Cen
tral Lngineering and Design Bureau of 
Hindustan Steel limited are the Consultants 
for the Hospet project, and Messrs M. N. 
Dastur & Co., Private Ltd for the Salem and 
Visakhapatnam plants. It is expected that 
the Feasibility teport for Salem plant will be 
ready by the end of August, 1971, while those 
foi the Visakhapatnam and Hospet plants 
are expected to be ready in November 1971. 
The Survey of India aie undeitaking detailed 
topographical suivey woik for all the plant 
sites. The piinted survey maps are expected 
to he ready by the end of June 1971. Hin
dustan Steelwoiks Construction Ltd., have 
been entrusted with the soil investigation 
studies. In the case of Salem project, HSCL 
will also undertake the exploratory work in 
respect of Kanjamalai iron ore deposits. The 
proposes of the State Governments for supply 
of water to all the thiee plants are being 
examined. The Railways have commenced 
theii survey work for the provision of mar
shalling and exchange yards and railway 
sidings facilities etc. for the plants.

At this stage when the Feasibility Reports 
are still under preparation, it is too early to 
indicate when the plants will be commissioned.

C entral Assistance for Dry Farming In Orissa.

605. SHRI CHINTAMANI PANI- 
GRAHI : Will the Minister of AGRI
CULTURE (KRISHI MANTRI) be pleased
to state :

(a) the places selected in Orissa for dry 
farming ; and

(b) whether Government has extended 
any financial assistance to Ornsa in 1970-71 
and 1971-72 for this purpose ?




